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(b) The two Principals fulfilled the 
revised qualifications laid down by 
the Board of Higher Secondary Edu
cation, Delhi.

Javanese Archaeological Expedition

785. Shri Raghnnath Singh: Will the 
Minister of Jttacatton -and Scientlflo
Research be pleased to state whether 
it is a fact that a Japanese archaeo
logical expedition is visiting India in 
November, 1958 under the leadership 
of Professor Masato Nagao of Kyoto 
University?

The Minister of State in the Minis
try of Education and Scientific Re
search (Dr. K. L. Shrimali): Prof.
Gadjin M. Nagao of Kyoto University 
has proposed a visit to India of a 
small team of researchers under his 
leadership to conduct an archaeologi
cal and historical survey of a few 
places of Buddhist interest but no date 
for the visit has yet been fixed.

Children's Literature
186. Shri Panlgrahl: Will the Min. 

ister of Education and Scientific Re
search be pleased to state:

(a) whether the Central Govern
ment gives any financial aid to State 
Committees formed for improvement 
of Children’s literature in regional 
languages; and

(b) if so, whether any grant has 
been given or is proposed to be given 
to Orissa Children’s Literature Com
mittee formed by the State Govern
ment?

The Minister of State In the Minis
try of Education and Scientific Re
search (Dr. M. L. Shrimali): (a) No 
Sir.

(b) No. Sir.

Relief wvrtt Is Natural Calamities

m . Shri N. ft. Munisamy: Win the 
Minister of Finance be pleased to 
state:

(a) the amount of the Central loan,, 
granta and advances to each State for 
relief work in connection with natural 
calamities for the year 1956*57; and

(b) the nature of such assistance 
and on what terms they are supplied 
to each State?

The Deputy Minister of Finance 
(Shri B. R. Bhagat): (a) and (b). A 
statement furnishing the information, 
so far as this Ministry is concerned* 
is laid on the Table of Lok Sabha. 
[See Appendix IV, annexure No. 11.)

Tobacco Cultivation
/  Shri D. C. Sharma:
\  Shri Ram Krishan;

Will the Minister of Finance be 
pleased to state:

(a) the area of land in the Districts 
of Gurdaspur and Mohindergarh in 
the Punjab brought under tobacco 
cultivation during 1957-58; and

(b) the total amount of excise duty 
on tobacco realised therefrom in each 
district during the same year?

The Deputy Minister of Finance
(Shri B. R. Bhagat): (a) and (b).

District Acreage Amount o f excise 
duty realised.

Gurdaspur 233 Rs. 81,863
lupto January 19*38)

Mohindergarh 317 56,327
fupto January 1958)

Lok Sahayak Sena

788. Shri D. C. Sharma: Will the 
Minister of Defence be pleased to
state:

(a) tile number of persons trained 
by the Lok Sahayak Sena in vagous 
States from July 1957, so far and the 
names of places where training camps 
were held;

(b) fee expenditure incurred ca 
the same by Government in 1987-flt 
so far;
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(«) whether it is proposed to « •  
p u d  the activities of the Lok 
Sihqrak Sena; and

(d) If so, the steps taken so far?
Ike Parliamentary Secretary to the 

""■ H — of Defence (Shri Fatesingh 
Rao Gaekwad): (a) From 1st July
1957 up to 25th February 1958, 1S9
Lok Sahayak Sena camps have been 
held in the different States Infor
mation regarding the number of per
sons trained in 134 camps is available 
Two statements showing the number 
of persons trained in the different 
States and the names of places where 
camps were held are placed on the 
Table of the Lok Sabha [See Appen
dix IV, annexure No 12 ]

(b) A sum of about Rs 59 4 lakhs 
has been spent on these 139 camps

(c) and (d) Yes ^Progressives 
according to availability of resources
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Defence Services (Revision of Pay) 
Rnles

792 Shri A Jit Singh Sarhadi: Will 
the Minister of Defence be pleased 
to state

(a) whether it is a fact that Defence 
Services (Revision of Pay) Rules 1947 
w ere  made applicable to the civilians 
holding non-permanent posts (post 
1931 and pre-1947 entrants) of the 
Government of India, Ministry of 
Defence from 1st January, 1948,

(b) if so, whether it is a fact that 
the Assistant Masters working at the 
pre-organised King George's Military 
School (then known as King George’s 
Royal Indian Military College) and 
finally absorbed as Assistant Masters 
m the reorganised schools have been 
made an exception in the application 
of the above rules; and

(c) if so, the reasons therefor*
The Deputy Minister of Defence

(S|oi Raghnramaiah): (a) The
Civilians in Defence Services (Re
vision of Pay) Rules, 1947, were 
made applicable to civilians paid from 
the Defence Services Estimates who 
had opted for Service in India ac
cept in the case of the following cate
gories:—

(i) Government servants engaged 
on contract;

(u) Government servants not in 
whole time employment; and




